MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE - PUNE

Phone No. 020-25816451 Jog Centre, 3" Floor,
Fax No. 020-25811701 _ S Wakdewadi,

e-mail : Wf Old Pune Mumbai Road,
ropune@mpcb.gov.in i&;’ Pune- 411003

MPCB/ROP/ Q \ng]q_\ 13~ 0 \.Q" A Da‘e \9 [t‘i&\a \ 9\\

To
Hon’ble Registrar,
National Green Tribunal (PB), New Delhi.

Sub. :- Report By Maharashtra Pollution Control Board in O.A. 270/2020
Anand Uttarkar vs. PMC with O. A. 269/2020 Harshwardhan Modak vs.
PMC with O.A. 271/2020 Sandip Aphale vs. State in compliance of Order
passed by Hon’ble NGT (WZ) on 13/10/2020

Ref. :- Order passed by Hon’ble NGT on 13/10/2020.
Sir,

In compliance of the Order passed by Hon’ble Tribunal on 13/10/2020,

submitting herewith the Report by Maharashtra Pollution Control Board.

O\
(Prat agtap)

Sub-Regional Officer,
MPCB, Pune — I.



BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application NO. 270/2020 (earlier 0.A.50/2017 (W2))

with
Original Application No.269/2020 (earlier O.A.194/2016 (THC) (W2))

with
Original Application No. 271/2020 (earlier O.A. 32/2019 (W2))

Anand Uttarkar Applicant(s)

v/s
The Municipal Corporation of the City of Pune & Ors ... Respondent(s)
With
Dr.Harshwardhan Modak ... Applicant(s)
v/s
Pune Municipal Corporation & Ors. ....  Respondent(s)
With
Sandip Aphale ... Applicant(s)
vis
State of Maharashtra & Ors. ... Respondent(s)

Report on behalf of Maharashtra Pollution Control Board
in compliance of Hon’ble NGT Order dtd.13/1 0/2020

In the above mentioned matters, the Hon’ble NGT vide order dated 13/1 0/2020,
directed the Maharashtra Pollution Control Board to enquire about the fire incident took
place in the year 2018 at the site of Respondent No. 5 as to whether the fire incident is
incidental or intentional and directed to submit the action taken report.

In compliance of the Hon'ble NGT Order dated 13/1 0/2020, the report on behalf
of the Maharashtra Pollution Control Board is as under: -

1. Maharashtra Pollution Control Board has granted Authorization under the Solid

Waste Management Rules, 2016 to Pune Municipal Corporation - Operating

Agency- M/s. Rochem Separation System Pvt. Ltd., at Plot No. 86, TPS-2,

Hadapsar Industrial Estate, Tal. Haveli, Dist.-Pune on 04.05.2017 which is valid



up to 31.12.2021 for processing solid waste by way of pyrolysis / gasification
activity for 700 MT/M.

. However, pyrolysis / Gasification activity was not in operation since
commissioning. At present only Mechanical segregation, shredding and sizing of

solid waste is in operation for manufacturing RDF for 250 MT/day.

. On07.03.2018, there was a fire incident at 12:27 noon at M/s. Rochem Separation
System Pvt. Ltd., at Plot No. 86, TPS-2, Hadapsar Industrial Estate, Tal. Haveli,
Dist.-Pune for which, the Respondent Board has enquired with the Fire Brigade

of Pune Municipal Corporation and Police Station, Wanavadi, Pune.

. From the report of Fire Brigade, it appears that the incident of fire was occurred
at 12:27 noon on 07/03/2018. As per the Report of Fire Brigade of PMC, the
vehicles of fire brigade aﬁended the fire incidence immediately. As per the Police
Station Report and the Fire Brigade Report the Fire Incident was large type and
in fire garbage depot and plant machinery, JCB machine were affected. No any
| casualty reported. As per fire brigade report, the fire stopped after 4:35 hrs. As
reported by Fire Brigade Officials, the reason of the fire is unidentified. The Report

Copies of the Fire Brigade and the Police Department are enclosed herewith.

For and on behalf of Maharashtra
Pollution Control Board.

Place — Pune. \

(Pr Jagtap)
Date - 18/03/2021 Sub Regional Officer, MPCB, Pune-1.
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Fire Brigade Report Translation —

After confirmation of the information of fire outbreak Fire Brigade vehicle was sent
at site. Fire fighters inspected the site and it came to knowledge that fire outbreak
took place at Plant no. 86, Ramtekadi Industrial Estate, Garbage Depot, Hadapsar
Pune. Fire fighters immediately started to shower water on fire. It was decided to
call for extra Fire Brigade vehicles. When Extra vehicles came, fire was
completely extinguished using water jet and water spray.

From Police Panchanama, received information that after inspection, some of the
machinery belonging to Rochem Green Energy (Approx. 150 X 100 Sq. Ft.) such
as Motors, wiring, conveyor belts, JCB Machine etc. worth approximately
1,25,00,000/- (One Crore Twenty-Five Lakhs only) was burnt in fire. The reason
of fire is unidentified. After inspection, it was revealed that the said Company did
not have necessary Fire Prevention Measures.

To extinguish the fire 3 Fire Brigade Vehicles, 2 water tankers were used. There
is no casualty. Fire Brigade officers and vehicles returned only after confirming
that fire was completély extinguished and there was no danger due to fire.
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Police Station Report Translation —

To,
Respected Senior Police Inspector,

Wanawadi Police Station, Pune City.

Respectfully submitted,

S. R. Boravake Po Na/2434, Wanawadi Police Station, Pune is respec’tfu'l'nyr
submitting that —

Subject - About sudden fire outbreak ...

Sir,

With respect to above subject submitting that, today when | was performing duty
in morning shift at Bhairobanala Police Chowki as 2 Duty Ammaldar , Police Peon
8859 Lavate informed me around 12.45 PM that Rochem Green Energy .
Ramtekadi Industrial Estate has caught fire. After receiving the information,
myself, Police Station in charge API Raut sir and Police Station staff went at site.
We immediately took steps to control crowd and took protective measures. In the
meantime, Firé Brigade \Vehicles and Fire fighters of Pune Municipal Corporation
came on site and they controlled the fire. In the fire waste segregation machinery
of Belegraph Company make, four conveyor belts got purnt. The fuel
manufactured from waste, storage shed and one JCB Machine is primarily seen
purnt. There was no casualty as informed by Rochem Green Energy Plant
Manager Yogesh Deshpande.

The fire incidentis recorded in the Station Diary as gudden fire out break and sent
for further investigation at Police Station in charge, B'nairobana!a Police station.

Submitted

Date — 07/03/2018
Sd/-

(S.R. Boravake)

Po Na / 2434

Wanawadi Police Station, Pune.



